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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Anand Kumar, Assistant Controller of Patents &
Designs at own cost in the same capacity with immediate effect to align human resources against
overall strength of technical posts and to achieve the overall organizational goals with effective
career management of the officers.

Present location of Posting | New location of Posting
Chennai Kolkata

2, The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3: Shri Anand Kumar will report to Head of Office of new place of posting to work in the
Examination group of his discipline, except or otherwise work allotted in eatlier office orders.

4, Shri Anand Kumar is not eligible for TA/DA and other benefits attached to this transfer
on own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the
matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GL -
A
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.
2. IT Division, Patent Office, Delhi — for uploading on official website.
3 Pay & Accounts Officer, PAO, PDTM, Mumbai.
4. Personal file of above mentioned officer.
5 Hindi version follows.
6. Guard file.
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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Amit Kumar Kushwaha, Assistant Controller of
Patents & Designs at own cost in the same capacity with immediate effect to align human
resources against overall strength of technical posts and to achieve the overall organizational
goals with effective career management of the officers.

Present location of Posting New location of Posting
Chennai Delhi

2k The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3 Shri Amit Kumar Kushwaha will report to Head of Office of new place of posting to
work in the Examination group of his discipline, except or otherwise work allotted in earlier
office orders.

4, Shri Amit Kumar Kushwaha is not eligible for TA/DA and other benefits attached to
this transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GIL
A

(Hematit Sadashiv Borale)
Director,
O/o CGPDTM

Copy to:-

1. - Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

IT Duvision, Patent Office, Delhi — for uploading on official website.

Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.

Guazrd file.
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Office Order

i /Date: 06.05.2025

Upon consideration of the request for transfer, the Competent Authority has approved

the transfer & postings at new location of Shri Ankur, Assistant Controller of Patents & Designs
at own cost in the same capacity with immediate effect to align human resources against overall
strength of technical posts and to achieve the overall organizational goals with effective career
management of the officers.

Present location of Posting | New location of Posting
Chennai Delhi

2. The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3 Shri Ankur will report to Head of Office of new place of posting to work in the
Examination group of his discipline, except or otherwise work allotted in eatlier office orders.

4, Shri Ankur is not eligible for TA/DA and other benefits attached to this transfer own
request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the matter of
request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GI. A
{)of’ A
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-
1: Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.

Guard file.
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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Kumar Ravi, Assistant Controller of Patents &
Designs at own cost in the same capacity with immediate effect to align human resources against
overall strength of technical posts and to achieve the overall organizational goals with effective
career management of the officers.

Present location of Posting | New location of Posting
Chennai Delhi

2 The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

G Shri Kumar Ravi will report to Head of Office of new place of posting to work in the
Examination group of his discipline, except or otherwise work allotted in earlier office orders.

4, Shri Kumar Ravi is not eligible for TA/DA and other benefits attached to this transfer
own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the matter
of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

(&1 i
=58)osl25—
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-
1k Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Daivision, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.

Guard file.
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&/ Date: 06.05.2025

Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Avinash Patel, Assistant Controller of Patents &
Designs at own cost in the same capacity with immediate effect to align human resources against
overall strength of technical posts and to achieve the overall organizational goals with effective
career management of the officers.

Present location of Posting | New location of Posting
Chennai Kolkata

2 The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3. Shri Avinash Patel will report to Head of Office of new place of posting to work in the
Examination group of his discipline, except or otherwise work allotted in eatlier office orders.

4, Shti Avinash Patel is not eligible for TA/DA and other benefits attached to this transfer
own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the matter
of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

Gl J
56losT2s—
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-

i Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpurt,
Trade Marks Registry, Ahmedabad.

IT Duvision, Patent Office, Delhi — for uploading on official website.

Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.

Guard file.

RGN



sigftrs Huar mmmw/x BHAWAN
LG GOVERNMENT OF INDIA cafe . 32/ Plot No. 32
e/ e / R R FRITT AgIfadaTF vaea, ey it samr R BT 14/ Sector 14
m;a&m Office of The Controller General s s ;
Patents, Designs & Trade Marks ol M_/New i
INTELLECTUAL PROPERTY s WWW 3R / India
'[’ngllt?/ Designs / Trade Marks Ministry of Comm;erce & Industry TIN/Tel : +911125300205
géor\%lr?mcal Indications / Copyright ST Wati 3R R SATaR RS &R/ E-Mail :' cgoﬁice.i.n@. n.ic.in '
Department for Promotion of Industry and Internal Trade TS / Website: www.ipindia.gov.in
#ea/No. : CGPDTM-1 1018(11)/1/2022-CGPO/514 fai® /Date: 06.05.2025
Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Abhishek Kumar, Assistant Controller of Patents
& Designs at own cost in the same capacity with immediate effect to align human resources
against overall strength of technical posts and to achieve the overall organizational goals with
effective career management of the officers.

Present location of Posting New location of Posting
Chennai Kolkata

2, The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

o A Shri Abhishek Kumar will report to Head of Office of new place of posting to work in
the Examination group of his discipline, except or otherwise work allotted in earlier office
orders.

4. Shri Abhishek Kumar is not eligible for TA/DA and other benefits attached to this
transfer own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the
matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

€1 D
—5051>5~
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-
ik Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.
Guatrd file.
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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Dal Chand Sanwat, Assistant Controller of
Patents & Designs at own cost in the same capacity with immediate effect to align human
resources against overall strength of technical posts and to achieve the overall organizational
goals with effective career management of the officers.

Present location of Posting | New location of Posting
Chennai Delhi

2, The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

5 Shri Dal Chand Sanwat will report to Head of Office of new place of posting to work in
the Examination group of his discipline, except or otherwise work allotted in eatlier office
orders.

4, Shti Dal Chand Sanwat is not eligible for TA/DA and other benefits attached to this
transfer own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the
matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GI. 3
~=GJosizs—
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-
13 Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.
Guatd file.

SRS OO
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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Sanchit Parakh, Assistant Controller of Patents &
Designs at own cost in the same capacity with immediate effect to align human resources against
overall strength of technical posts and to achieve the overall organizational goals with effective
career management of the officers.

Present location of Posting | New location of Posting
Delhi Nagpur

2 The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3. Shri Sanchit Parakh will report to Head of Office of new place of posting to work in the
Examination group of his discipline, except or otherwise work allotted in eatlier office orders.

4, Shri Sanchit Parakh is not eligible for TA/DA and other benefits attached to this transfer
own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the matter
of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GI. “
AAE
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.
Guard file.
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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Arpit Singh Thakur, Assistant Controller of
Patents & Designs at own cost in the same capacity with immediate effect to align human
resources against overall strength of technical posts and to achieve the overall organizational
goals with effective career management of the officers.

Present location of Posting | New location of Posting
Kolkata Delhi

2. The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3. Shri Arpit Singh Thakur will report to Head of Office of new place of posting to work in
the Examination group of his discipline, except or otherwise work allotted in earlier office
orders.

4. Shri Arpit Singh Thakur is not eligible for TA/DA and other benefits attached to this
transfer own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the
matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

L
Glos1o
(Hemant Sadasﬁ;ﬂ‘e)
Director,
O/o CGPDTM
Copy to:-

13 Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.

Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.

Guard file.
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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved

the transfer & postings at new location of Shri Amarish Kumar, Examiner of Patents & Designs
at own cost in the same capacity with immediate effect to align human resources against overall
strength of technical posts and to achieve the overall organizational goals with effective career
management of the officers.

Present location of Posting | New location of Posting
Chennai Kolkata

1.4 The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3. Shri Amarish Kumar will report to Head of Office of new place of posting to work in
the Examination group of his discipline, except or otherwise work allotted in earlier office
ordets.

4. Shri Amarish Kumar is not eligible for TA/DA and other benefits attached to this
transfer own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the
matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GIL ' &
K osTvr
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.
Guard file.
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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Manuj Gangwar, Examiner of Patents & Designs
at own cost in the same capacity with immediate effect to align human resources against overall
strength of technical posts and to achieve the overall organizational goals with effective career
management of the officers.

Present location of Posting New location of Posting
Chennai Delhi

2. The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

2 Shri Manuj Gangwar will report to Head of Office of new place of posting to work in the
Examination group of his discipline, except or otherwise work allotted in eatlier office orders.

4, Shri Manuj Gangwar is not eligible for TA/DA and other benefits attached to this
transfer own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the
matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GIL ‘
q %
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-
1 Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.

Guard file.
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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Shiva Prasad G., Examiner of Patents & Designs
at own cost in the same capacity with immediate effect to align human resources against overall
strength of technical posts and to achieve the overall organizational goals with effective career
management of the officers.

Present location of Posting | New location of Posting
Chennai Nagpur

2. The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3 Shri Shiva Prasad G. will report to Head of Office of new place of posting to work in the
Examination group of his discipline, except or otherwise work allotted in eatlier office orders.

4, Shri Shiva Prasad G. is not eligible for TA/DA and other benefits attached to this
transfer own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the
matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GIL. :
~glos]2y
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-
1 Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Davision, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.
Guard file.
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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Debmalya Gharai, Examiner of Patents &
Designs at own cost in the same capacity with immediate effect to align human resources against
overall strength of technical posts and to achieve the overall organizational goals with effective
career management of the officers.

Present location of Posting | New location of Posting
Chennai Kolkata

2, The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

5 Shri Debmalya Gharai will report to Head of Office of new place of posting to work in
the Examination group of his discipline, except or otherwise work allotted in earlier office
orders.

4. Shri Debmalya Gharai is not eligible for TA/DA and other benefits attached to this
transfer own request except ot otherwise mentioned in FR Rules and/or DoPT Guidelines in the
matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade,Marks and

GIL. | .
t L
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:- :
1 Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagput,

Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.
Guatd file.
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*I’I:fle)"{?/ Designs / Trade Marks Ministry of Comm;rce & Industry il +911125_3‘002‘.)5_
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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Noolu Venkata Satya Chakradhar, Examiner of
Patents & Designs at own cost in the same capacity with immediate effect to align human
resources against overall strength of technical posts and to achieve the overall organizational
goals with effective career management of the officers.

Present location of Posting | New location of Posting
Kolkata Chennai

2. The concerned Head of Office is requested to relieve the officer within 10 days of issue
of this order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3 Shri Noolu Venkata Satya Chakradhar will report to Head of Office of new place of
posting to work in the Examination group of his discipline, except or otherwise work allotted in
earlier office orders.

4. Shri Noolu Venkata Satya Chakradhar is not eligible for TA/DA and other benefits
attached to this transfer own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GIL. .
g osTvs
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:- :
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.

Guard file.
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Patents, Designs & Trade Marks ey o
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INDIA N Y ;
Patents / Designs / Trade Marks Minist'ry of Commerce & Industry el +91"25?00205.
Geographical Indications / Copyright mmﬂ}ﬂ.{ mwm gﬂ/ E-Mail : cgoffice.in@nic.in
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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Arun Kumar Prasad, Examiner of Patents &
Designs at own cost in the same capacity with immediate effect to align human resources against
overall strength of technical posts and to achieve the overall organizational goals with effective
career management of the officers.

Present location of Posting | New location of Posting
Chennai Kolkata

2 The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3 Shri Arun Kumar Prasad will report to Head of Office of new place of posting to work
in the Examination group of his discipline, except or otherwise work allotted in earlier office
otders.

4, Shri Arun Kumar Prasad is not eligible for TA/DA and other benefits attached to this
transfer own request except ot otherwise mentioned in FR Rules and/or DoPT Guidelines in the
matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GL g&e& 0./”0 5-),0(

(Hemant Sadashiv Borale)
Ditector,
O/o CGPDTM

Copy to:-

i 4 Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.

Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.

Guatd file.

A A S



-
Ne

: T
ElABER: A m:FSAMPMA BHAWAN
R GOVERNMENT OF INDIA SRHE . 32/ Plot No. 32
e/ s | oo e FTAIT FGIoraaF Ted, HihFow AR TR Ry 70 14/ Sector 14
mﬁm;;m Office of The Controller General b ey .
Patents, Designs & Trade Marks g ol e
INTELLECTUAL PROPERTY ST 3k AT FETT HR / India
'[’lee)"l‘?/ Designs / Trade Marks Ministry of Comm;rce & Industry RHIN/Tel @ +911125300205
ggﬁ;?ggcal Indications / Copyright SeieT datier 3 e saTar s §-A/ E-Mail : cgofﬁcc.in@ nic.in
Department for Promotion of Industry and Internal Trade I | Website: www.ipindia.gov.in
g&a/No. : CGPDTM-1 1018(11)/1/2022-CGPO/524 fedi® / Date: 06.05.2025

Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Saikat Gayen, Examiner of Patents & Designs at
own cost in the same capacity with immediate effect to align human resources against overall

strength of technical posts and to achieve the overall otganizational goals with effective career
management of the officers.

Present location of Posting | New location of Posting
Chennai Kolkata

2, The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

ot Shri Saikat Gayen will report to Head of Office of new place of posting to work in the
Examination group of his discipline, except or otherwise work allotted in earlier office orders.

4, Shri Saikat Gayen is not eligible for TA/DA and other benefits attached to this transfer
own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the matter
of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GI. .
ﬂ)Bo/d'vf
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:- i
1% Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.
Guazrd file.
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